SCC

(ONLINE g

List of Latest | ocober13

updates on
SCC OnLine® 2026

Web Edition.

Supreme Court,
With an ever expanding database and documents added ngh COU.I'tS,

everyday, SCC Online® users get a comprehensive research )
experience for legal content from India and many other nations. Tribunals and

Statutes

Download SCC Online App



https://www.scconline.com/
https://play.google.com/store/apps/details?id=com.scconline
https://play.google.com/store/apps/details?id=com.scconline
https://apps.apple.com/in/app/scc-online/id1324544648
https://apps.apple.com/in/app/scc-online/id1324544648
https://www.scconline.com/�
https://play.google.com/store/apps/details?id=com.scconline�
https://play.google.com/store/apps/details?id=com.scconline�
https://apps.apple.com/in/app/scc-online/id1324544648�
https://apps.apple.com/in/app/scc-online/id1324544648�

Table of Contents
Supreme Court

High Courts
* Allahabad High Court
* Andhra Pradesh High Court
* Bombay High Court
* Calcutta High Court
* Chhattisgarh High Court
* Delhi High Court
* Supreme Court of India
* Gauhati High Court
* Gujarat High Court
* Himachal Pradesh High Court
* Jharkhand High Court
* Jammu and Kashmir High Court
* Karnataka High Court
* Kerala High Court
* Madras High Court
* Manipur High Court
* Meghalaya High Court
* Madhya Pradesh High Court

* Orissa High Court

© EBC Publishing Pvt Ltd



* Patna High Court
* Punjab and Haryana High Court
* Rajasthan High Court
* Telangana High Court
* Tripura High Court
 Uttaranchal High Court
 Uttaranchal High Court
Tribunals
* Customs Excise and Service Tax Appellate Tribunal
* Income Tax Appellate Tribunal
* National Company Law Appellate Tribunal

* Securities Appellate Tribunal

© EBC Publishing Pvt Ltd



Supreme Court
Amar Nath v. State of Haryana, (Sanjay Kumar and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 2111

Amit Kumar v. State of Uttarakhand, (M.M. Sundresh and Sanjay Kumar, JJ.), 2026 SCC OnLine SC
2112

Anup Kumar Chaubey v. State of Bihar, (P.K. Mishra and Shree Chandrashekhar, JJ.), 2026 SCC
OnLine SC 2102

Charming Rupon v. State of Meghalaya, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine
SC 2096

D. Aravindakshan Kovilakom v. Agastya Biopharm India Ltd., (Sanjay Kumar and Sanjeev Sachdeva,
J1.), 2026 SCC OnLine SC 2110

Danish v. State of U.P., (Ujjal Bhuyan and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC 2085

E & G Global Estates Ltd. v. Sujal Vishwas Attavar, (M.M. Sundresh and Augustine George Masih,
JJ.), 2026 SCC OnLine SC 2107

Ekta Singh v. Rajeev Giri, (Dr D.Y. Chandrachud, C.J. and P.S. Narasimha and J.B. Pardiwala, JJ.),
2023 SCC OnLine SC 2750

Ekta Singh v. Rajeev Giri, (Dr D.Y. Chandrachud, C.J. and P.S. Narasimha and J.B. Pardiwala, JJ.),
2023 SCC OnLine SC 2751

Ekta Singh v. Rajeev Giri, (Dr D.Y. Chandrachud, C.J. and P.S. Narasimha and J.B. Pardiwala, JJ.),
2023 SCC OnLine SC 2752

Ekta Singh v. Rajeev Giri, (P.S. Narasimha and Ahsanuddin Amanullah, JJ.), 2023 SCC OnLine SC
2749

Ekta Singh v. State of Karnataka, (Abhay S. Oka and Rajesh Bindal, JJ.), 2023 SCC OnLine SC 2753

Federation of Medical & Sales Representatives Assn. of India v. Union of India, (Vikram Nath and
Sandeep Mehta, JJ.), 2026 SCC OnLine SC 2090

G. Kiran v. Union of India, (Surya Kant, C.J. and Vijay Bishnoi, J.), 2026 SCC OnLine SC 2108

G.R. Infra Projects Ltd. Ratlam v. State of M.P., (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026
SCC OnLine SC 2084

Girija v. Narayan, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 2083
Girja v. Narayan, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine SC 3810

Gokul Singh Deopa v. State of Uttarakhand, (P.K. Mishra and N.V. Anjaria, JJ.), 2026 SCC OnLine
SC 2099

Gurvinder Singh v. Council of the Institute of Chartered Accountants of India, (Surya Kant, C.J. and
K. Vinod Chandran, J.), 2026 SCC OnLine SC 2109

Irfan Ahmad Hakak v. State UT of J&K, (P.K. Mishra and Shree Chandrashekhar, JJ.), 2026 SCC
OnLine SC 2087

K. Vamadevan v. State, (Sanjay Kumar and Sanjeev Sachdeva, JJ.), 2026 SCC OnLine SC 2114

Ludhiana Improvement Trust v. Naginder Kaur, (Bela M. Trivedi and Sandeep Mehta, JJ.), 2025 SCC
OnLine SC 3804

Ludhiana Improvement Trust v. Naginder Kaur, (P.S. Narasimha and Sandeep Mehta, JJ.), 2025 SCC
OnLine SC 3806

M. Prema v. State of T.N., (S.V.N. Bhatti and Shree Chandrashekhar, JJ.), 2026 SCC OnLine SC
2094
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Meerut Development Authority v. Parmeshwar Dayal, (Dipankar Datta and Sheel Nagu, JJ.), 2026
SCC OnLine SC 2092

Modern Asset v. KNK Construction (P) Ltd., (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026
SCC OnLine SC 2088

Neha Begum v. State of Assam, (P.S. Narasimha and Sandeep Mehta, JJ.), 2024 SCC OnLine SC 6532
Pradeep Jaipuria v. CCE, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 2105
Rajeev Giri v. Ekta Singh, (B.R. Gavai and K.V. Viswanathan, JJ.), 2024 SCC OnLine SC 6531
Rajeev Giri v. Ekta Singh, (B.R. Gavai and K.V. Viswanathan, JJ.), 2024 SCC OnLine SC 6533

Rajeev Giri v. Ekta Singh, (B.R. Gavai, Sanjay Karol and Sandeep Mehta, JJ.), 2024 SCC OnLine SC
6530

Rajeev Giri v. Ekta Singh, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC 3811
Rajeev Giri v. Ekta Singh, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC 3812
Rajeev Giri v. Ekta Singh, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC OnLine SC 2097
Rajeev Giri v. Ekta Singh, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC OnLine SC 2098

Rajendra Koshariya v. State of Chhattisgarh, (Dr D.Y. Chandrachud, C.J. and Surya Kant, J.), 2024
SCC OnLine SC 6529

Rajni Devi Singhal v. Nandlal Jaiswani, (J.K. Maheshwari and Aravind Kumar, JJ.), 2025 SCC
OnLine SC 3802

Rajnikant Dudhabhai Parmar v. State of Gujarat, (Dipankar Datta and Sheel Nagu, JJ.), 2026 SCC
OnLine SC 2086

Rambkrushna Prahllad Dongardive v. State of Maharashtra, (Ujjal Bhuyan and A.S. Chandurkar,
JJ.),2026 SCC OnLine SC 2091

Rekha Premchand Safari v. State of Maharashtra, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC
OnLine SC 3803

Rekha Premchand Safari v. State of Maharashtra, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC
OnLine SC 3809

Shaitan Ram v. Pukh Raj, (Vikram Nath and S.V.N. Bhatti, JJ.), 2026 SCC OnLine SC 2101
Sheeba v. Pradeep, (M.M. Sundresh and N. Kotiswar Singh, JJ.), 2026 SCC OnLine SC 2104

Shubham Equipment (P) Ltd. v. Rothwell Water Co. Ltd., (Surya Kant, C.J. and Joymalya Bagchi and
V. Mohana, JJ.), 2026 SCC OnLine SC 2089

Simhadri Krishna Pravallika v. Simhadri Krishna Praveen, (J.B. Pardiwala and K. Vinod Chandran,
JJ1.), 2026 SCC OnLine SC 2093

State of Meghalaya v. Killing Jana, (B.R. Gavai, Sanjay Karol and Sandeep Mehta, JJ.), 2024 SCC
OnLine SC 6527

State of U.P. v. Rajendra Kumar Gupta, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine
SC 2103

State of U.P. v. Yogendra Kumar, (M.M. Sundresh and Aravind Kumar, JJ.), 2024 SCC OnLine SC
6528

State of U.P. v. Yogendra Kumar, (M.M. Sundresh and Aravind Kumar, JJ.), 2025 SCC OnLine SC
3807

Sukhjit Singh v. Tikka Shatrujit Singh, (Vikram Nath and S.V.N. Bhatti, JJ.), 2026 SCC OnLine SC
2100
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Sultan Singh v. State (NCT of Delhi), (S.V.N. Bhatti and N.V. Anjaria, JJ.), 2026 SCC OnLine SC
2095

Sushil Kumar Pandey v. High Court of Jharkhand, (B.V. Nagarathna and K.V. Viswanathan, JJ.),
2025 SCC OnLine SC 3805

Sushil Kumar Pandey v. High Court of Jharkhand, (B.V. Nagarathna and K.V. Viswanathan, JJ.),
2025 SCC OnLine SC 3808

Vijaykumar v. State, (Sanjay Kumar and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 2113

Waris v. State of M.P., (B.R. Gavai, P.K. Mishra and K.V. Viswanathan, JJ.), 2024 SCC OnLine SC
6534

Zakeer Hussain v. State of Kerala, (M.M. Sundresh and Augustine George Masih, JJ.), 2026 SCC
OnLine SC 2106

Allahabad High Court
Aamir v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 34081
Aarti v. State of U.P., (Lakshmi Kant Shukla, J.), 2026 SCC OnLine All 34227
Aasma v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 34160
Abhay Tiwariv. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 34177
Afsari v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 34092
Ahsan v. State of U.P., (Lakshmi Kant Shukla, J.), 2026 SCC OnLine All 34235

Ajay Kumar Shukla v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan Mishra,
JJ.), 2026 SCC OnLine All 34215

Ajay Kumar v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 34140

Ajay Yadav v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 34151

Ajeet Bhatt v. Dakshinanchal Vidyut Vitaran Ltd., (Dinesh Pathak, J.), 2026 SCC OnLine All 34263
Akhilesh Chauhan v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 34231

Alam v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 34153

Alix Tomar v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 34237

Aman v. State of U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 34267

Amarendra v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 34149

Amit Mishra v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 34080

Amit Pandey v. Union of India, (Ajit Kumar and Garima Prashad, JJ.), 2026 SCC OnLine All
34271

Aneeta v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 34182

Anil Swaroop v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 34108

Ankit Kumar Sonkar v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 34096
Anshu Ranjan Rai v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 34236
Archana Tiwari v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 34251
Arjun Pandey v. Jagdish Pandey, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 34243
Arshad v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 34197

Arun Kumar Singh v. State of U.P., (Rajiv Gupta and Devendra Singh-I, JJ.), 2026 SCC OnLine All
34209
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Asha Singh v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 34426

Asharphi Lal v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 34189
Ashish Malviya v. State of U.P., (Prakash Padia and Vivek Saran, JJ.), 2026 SCC OnLine All 34284
Ashish v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 34226

Ashu v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 34107

Avadhesh Kumar Gupta v. State of U.P., (Irshad Ali, J.), 2026 SCC OnLine All 34425
Babita v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 34099

Babu Lal Yadav v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 34183
Bantiv. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 34142

Bhan Singh v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 34122

Bheem Prakash Shahi v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 34202

Bhupendra Sharma v. Additional District Magistrate, (Prakash Padia and Vivek Saran, JJ.), 2026
SCC OnLine All 34273
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